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Associalio• of States whh Setf·Emplu)ment • 

Sciw.: 

2612. SliRI SUDHIR KUMAR 
GlRl : Will the Mini1ter of INDUSTRY 
be pleased to state : 

(a) whether State Governments hilve 
been assoc.ialcd with the Self Emyloymcnt 
Sctieme ; and 

(b} if so, the detail• thereof 7 

lHE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY (SHRI 
PATTABHI RAMA RAO) : ta) Yes, 

Sir. 

lb) nae Self-Employment Scheme for 
~  Unemployed Youth i1 beina 

implemented in the country District 
Industries Centres which are under the 

n~ control of State Govero. 

men ts. 

Suaeit Nasak A.kadcm)' Sen-ice 
e,e-Lawa 

2613. SHRI HIRA LAL R. PAR-
MAR : Will the Minister or EDUCA-
TION AND CULTURE be pleased to 

atate : 

(a) whether ic is a fact that the 
Sanret Natak Akademy is an autono-
~  oraanintion under the Department· 

of Culture set up by Government in 1953 
and it has its own service bye-laws for its 
employees duly app1ovcd by Government 
in J984 ; 

-lb) \\h.:ther it is also a fact that to 
make ch11ni'et io any · clauac: in the acrvice 
Bye-l11w1 and Rules and Regulations 
approval of Government is required as 
per clause 3 (XXVI) of its Memorandum 
of Association, and also employc:ta are to 
~ informed accordinaly ; 

(c) whether ii ia also 1 fact that 
certain changes in the Service Bye-lawi of 
the Akademy have t.:n made without 
appn·val of Government and employcca 
have not been informed ; and 

. 
(d) if 10, what arc the details in this 

rcprd 7 

THE ~ E  OF STATE IN 
THE MINISTRIES OF EDUCATION 
AND CULTURE AND SOCIAL WEL-
FARE tSHRIMA'J'I SHEILA IC.AUL) : 

(a) and 'b' Yea, Sir. 
(c) and (d) Sanaeet Natak Akademi. 

which i• an autoaomous oriianisalioo, has 
reporaed one ioatance when they have 
chan,cd the Scavice ~-  durina 197.l 
w:than their powers. Thia chanacd relatea 
to mcde of recruitment 10 ministerial 
pests. A1 the question of recruitment to 
ministerial post1 11 subjudicc it will not 
be advisable &o convnent on this nuucr a1 
this 1111ae. 

Bookiaa of Fooclgrala1 I• ope• 

Rail W111on1 

2614, SHRI R. P. DAS : Will the 
Minister of RAILWAYS be pleased to 
llale : 

(a) whether Government are aware of 
the fact that foodarains are often booked 
to States in open rail waaons which 
aenerally 1e1 wet durina rain and 
become unsuitable for human con1ump-
tion; and 




